Matters raised [26 MAR. 2012] with Permission 483

GOVERNMENT BILL

The Indian Forest (Amendment) Bill, 2012

THE MINISTER OF SATE OF THE MINISTRY OF ENVIRONMENTAND
FORESTS (SHRIMAI JAYANTHI NATARAJAN): Sir, | beg to move for leave to
introduce a Bill further to amend the Indian Forést, 1927.

The question was put and the motion was adopted.
SHRIMATI JAYANTHI NATARAJAN: Sir, | introduce the Bill.
MR. DEPUTY CHAIRMAN: Now, Zero Hour Shri S.S.Ahluwalia.

MATTERS RAISED WITH PERMISSION

Demand for urgent need to improve service conditions of
Central Parlimentary Forces Personnel
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